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188} hrs.

MESSAGE FROM RAJYA SABHA
SECRETARY: Sir, I have to report
the following message received from
the Secretary of Rajya Sabha:e

“In accordance with the provi-
sions of sub-rule (6) of rule 186 of
the Rules of Procedure and Conduct
of Business in the Rajya Sabha, I
am directed to return herewith the
Appropriation (Vote on Account)
Bill, 1873, which was passed by the
Lok Sabhg at 1ts sitting held on the
14th March, 1973, and transmitted
to the Rajya Sabha for its recom-
mendation and to state that this
House has no recommendations to
make to the Lok Sabha in regard
to the said Bill"”

13.09 hrs.

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
SCHEDULED TRIBES

FrrreeNnTH REPORT

SHRI BUTA SINGH (Rupar): 1
ber to present the Fifteenth Report
(Hindi and Enelish versions) of the
Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes on
the Ministry of Finance (Department
of Revenue and Insurance)-Reserva-
tions for, and Emplovment of, Sche-
Auled Castes and Scheduled Tribes
in the Life Insurance Corporation of
India end facilities/concessions pro-
vided to Scheduled Castes and Sche-
duled Tribes bv the Life Insurance
Corporation of India.

1393 hrs.

RF. DIFFICULTIES OF WEAVERS
OF MADHUBANI, BIHAR

SHRI JAGANNATH MISHRA
(Madhubani); There are more than
25000 families of weavers in the
district of Madhuban{, Bihar and their
only means of livelihcod is weaving.
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They are landless gnd naturally, they
are very poor and because of the
sky-touching prices of the yarn and
other raw materials, they are forced
to remain unemployed so0 much so
that they have grown disgusted and
annoyed, They have been forced to
leave their State and go to Bombay
and elsewhere in search of jobs,
They are just on the verge of starva-
tion and I would therefore request
Government to make a statement so
that something concrete or solid is
done to lameliorate their difficulties.
Thank you

THE MINISTER OF COMMERCE
(PROF. D P CHATTOPADHYAYA):
We have already announced on the
pth of February before this honoura-
ble House about the policy fo alle-
viate the sufferings and grievances of
these persons, which were referred
to by the hon Member. In the mean-
while, Sir rules and regulations have
been framed and the State Govern-
ments also have been suitably in-
structed to sece that the allotted yarn
gets lifted up by them and delivered
to the weavers concerned. We have,
therefore, done our best. Sir, and it
is now for the State Governments to
do the needful.

13.13 hrs,

DEMANDS FOR GRANTS (RAIL-
WAYS), 1973-74 —contd
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¢ ek A TE A dw R R |
og &% At v e wgT wEr 9T {-
W & 1 a7 i o
AW =AY TR G @ ] I T
& I 9k W T4 B w7 Ay faar
T AR TR A WR @
g waw AW IQwQ oF feew
& ageft o W &1 TW ATH WY mTeer
B ST =g |

F oy wrfedy srdar g F@r
sEmgfega feiyre #1 W
TEA FL AW WY qUIE F gEEC
g1

MR SPEAKER The statement by
the Labour Minster on the subject
of the working journalists’ strike wull
be made at 5 Oclock Immediately
afterwards the Railway Minister will
reply to the debate that is already
gong on

SHRI S M BANERJEE (Kanpur)
Whichever 1s earlier,

MR SPEAKER Fust the Labour
Minister will intervene to make his
statement and then we will resume
the railwiay budget debate on the de-
mands for grants and the Minister
will reply I hope it 18 all right

SOME HON MEMBERS Yes

st WreT ww T (WET)
WEIH WERA, WA feveRT ¥ A ¥
a g ¥g g 5 &7 AT R 18 AW
& O, W qF-OF e Ao ot 8T
e A @ g aw agw o
o8 g @ fwaw §—13 e i
ary ¥ arx Wt 22 e W 7g TEET
aeit aF T ¥, MR afemrde §
arr W dwC | Wi R @
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1323 hrs,
[MrR DepuTy SPEAKER in the Chair]
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oft wher wow (aferor faest)
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W 9O At v qwar 1 e
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1073-T4

dro wrfe (uwe) ¥ Fhmw wwar
W § W ww A oEw Y g &
or T g A wfY SEd givaw awEr
W ol Fagr s Swwr
T g, Jewr oF fedrifon faew
g, d9z ¥ dxw T WK SOk A
W o ¥ 39 gfra wY a9 sfaffaer
aex § wfe WE gfww woer
fertfcdt & st gt sy & foret
weT T FEAT ¢ Jar wew Wi ok AEr
T ogwar 1 WY o9TEY WO
T QA I € wrIRr 7@ @
W A AEY ¥ o S AT
argd & Ted A afs gy @R 2
@t Ze gfma w S
q | WY A wEAT TE W1 9wy
Wt Yod gfaee & wfafafa gy 1 we-
9 3 afa F S0 X o7 i
FTUA F AT A Y, W I,
oY s Her arat 1 & frwrer faar
FET R | T AT qEAC & wferw
g fafr @ g W & 2
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TR W @ 9 aeEw
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#or a7 T w4 X ¥ s
wor wgar g Pty & o gl
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for @ g mm a gA & 1 ) R
e a9 T, ¥ §O g W, Enw W
a7 Ty AfeT X AT T 0T Y )
feeft & Zfew wga T wafmd A%
wwwer W @t § gfwd @ o
s & gt WY g & od ) W
TA THT &Y [T AT@ TATE T EN R
Tg st fawelt & & wE & a1 aga
er I | ¥ I FT S
forr ooy T 9eEr Ffoe FY SO

g 7 & fie 39 O/ A {EITSAT
fir faeelt & tora X ot = Az R
§ 9T X FE 7AW AW AR

«SHRI M, M. JOSEPH (Peermade):
Mr. Deputy-Speaker, Sir, the Indian
Railways are the biggesy public under-
tuking. Therefore, unless and until
ithe Indian Raudways start :magmative
ana constructive schemes for the im-
provement of ihe railwavs in this
couniry lhere will not be any progress
and the country will suffer a great
loss. Ewen todaw, after twenty-Rve
years 0f independence we arc follow-
ing the sysiem that was established
by the Britishers when they were 1ul-
mg here. Every year the number of
passengers 1s Ircreasing.  Similarly.
the goods trafic by the railways 1s
also mncreasing. Bui, I am sorry to
say, no improvement has been effected
i our railway system and the revenue
is not inrreasing. What is the
reason for this?

Qur railways are in a pitiable state
of affairs. According to our esti-
mate, by 1978-79 our railways will be
carrying 100 million tonnes of goods.
Similarly, by 1878-79 the coal trans-
ported by railways will be doubled.
Certainly, the passenger traffic will
also incremse. Taking all these into
congideration more improvements
should be made in the railways and
more railway lines should be laid in
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our country. The existing

lines should be dicselised and electri-
fled. But there is no provision for
all these things in the Budget that
has been prusented by the Govern-
ment.

Sir, I have to make one submission.
There is & Uniform Department in
the Railways. Every year the Rail-
ways are spending crores of rupees
for making uniforms for the staff.
Three categories of uniforms are
made-large, medium and short.
Everybody knows that all the rallway
stalf do noi come under these three
categories Some of the uniforms
given do not fit them with the rcsult
that the stafl themselves are forced
to re-slitch and re-bution them in-
currnig a lot of exvenditure. This
causes a lot of difficulty for them In
our hospitals the nurses are giten a
uniform allowanece and thev get
smart uniforms made. Thercfore my
suggestion is that in the Railways
also thic Uniform Department should
be aholished and the railwav staff
should be given a umiform allowance.

Another thing about which I want
to miake a mention is that one train
is given two numbcrs which creates
a lot of difficulty for the passengers
and staff For example, 51 Link Ex-
press which starts from Madrus be-
comes 21 Dakshina Express when it
rraches Delhi. A man starting from
Madras may send a tvercgram to his
friend in Delhi to meet him by 51
Link Express. That friend will go
to Delhi Station and return home
disappointed because he will be told
that there is no tmain with that num-
ber. Similarly, 3 Up train from
Howrah becomes 8 Down train when
it reaches Bombay. This system of
having different numbers for the
same train and this system of hav-
ing “UP and Down" suffixes should
be done away with. This was intro-
duced. during the British period. W
is unnecesgary and it creates a lot of

*The origindl speech wap delivered in Malayalem,
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unnecessmiy  difficulties for the

public

Now I ecomr to the question of
time-table The time-tables pre-
pared by different zones are brought
out ns a comvositr time-table known
as the All India Time Table Passen-
gers travelling on long routes are
put to a lot of diffirulty in using this
time table They hav: to turn many
pages before they can get the station
they want This should be abolished
People travelling on long routes
cshould have t me-tables  fmving the

timingg of tains n ¢ 1secutive
pages

MR DEPUTY-SPEAKER The
hon Member should conclude now

SHRI M M JOSFPH Sir pleace
give meé some mor: time

MR DFPUTY-SPFAKFR The
hon Memler's parts was not mllotted
any time Bit I gave him scven
minut s He must conclude now

SHRIM M JOSEPH Sir, I want
to say somecthing about mvy con-

stituency

MR DFPUTY-SPEAKER That
does not matter T am  concerned
with the time of the House My con-
stituency 1s this House

SHRI M M JOSEPE Sir, I will

conclude 1n a minute

In Kerala, Sir, there 15 one distriet
where there 1s no railwav ine I am
referring to Idikki  Almost all this
area 1s 1n my constituency Rubber,
cardamom, pepper and other cash
crops are produced in this m@mrea
Sabar: Malai1 Temble the famous cen-
tre of pilgrimage in Kerala, falls in
my area From the dav I became a
Member of Parliament I had becn
requeésting the Government tp lay a
railway line here. But nothing has
been done so far

PHALGUNA 30, 1804 (SAKA)

Grants (Rlys)
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Kerala 18 a single willage thickly
populated right from the north to the
south There 1° necessity for more
over-bridges to be constiucted
Kerala’s financial position 1 not very
sound and theefore the Centre
sheuld build these  over-bridges
waiving the 50 per cent contribution
from the State
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Sir I conclude with the request
that Madura should be connected to
Coch n by n railway line through
Idikka and the survev for the same
chould be condurted earlv

SHRI A S KASTURE (hham-
gwon'  Mr Deputv-Speaker Sir, 1
thwnk yon for giving me an Oppor-
+ 11ty to speak on the Demancs far
rirants relating to the Mmstry of
Ralv 1vs tor the year 1973-74 Tn this
connection I would like to bring to
tar notie of the hon Mimsier =ome
rroblems { cmp my constituency and
mry State

First I will refer to the construction
of a new broad gauge lmme between
whamgaon and Talna 112 Chikhl
Kh imgaon 15 1n Vidarbha region and
Jina 15 in Marathwada region This
Lme ha 1t> own histoav  The tiaffic-
cumn engneering survey of this line was
undertahen during the vear 1912-13
and the actual work was to be started
immediately thercafter That work
could not be staited becouse of the
first world war The earth worl vras
started mn the year 19493 and Was
completed m 1937 [Even {odav the
earth work mmle stones ete are
visible 1n that arca Again oOn ac-
count of the second world war the
work 'was discontinued After In-
dependence old Madhya Pradesh gave
this 1ne top prioritv After the mer-
ger of Vidarbha and Marathwada
areas In ihe old Bombay Province
now Maoharashira this line was In~iu
ded 1n the Fourth Plan In the Fifth
Plan alsp it has got top prionty seo
far as the Vidarbha region ia concern
ed This year bécause of the drought
conditions 1n Maharashtra, the peopl®
of Buldana and Aurangabad district
areps were fonély hoping that this line
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-would be included in this year’s bud-
get. But when the Railway Minister
read out the new lines to be taken up
this year, the people of that region
were disappointed to notice that this
particular line was not included in
that list. Since the actual work on
this line was taken up long ago, it
should have been included.

Secondly, the Government of Maha-
rashtra have suggested to the Gov-
ernment of India the construction of
about 10 railway lines., One line sug-
gested is Sholapur-Osmanabad-Bhir-
Aurangabad-Jalagaon (vig Ajanta). 1f
this line iz constructed, the famous
tourist centre, the Ajanta Caves woull
be on this particular line. Now the
foreign VIPs who come to India on a
short visit of two or three days find
it very difficult to visit Ajanta Caves
because it is not connected by rail.
ways.

Thirdly, there should be a new line
from Pachora to Hingoli wma Ajanta,
Buldana, Chikhli, Lonar and Risod.
This line will cater to the needs of the
cotton and sugarcane growing areas
of Vidarbha and Marathwada,

Two years back I had written to the
Railway Minister regarding a mnew
station between Amanwadi and Loho-
garh at Jamwasu in the Khandwah-
Hingoli metre-gauge section. The
Railway Minister accepted the pro-
posal and informd me that the station
would be opened. I do not know
whether provision for that is included
in the budget of this year or not. If
not, I would request the Minister to
include it in the demands when he
comes before the House for supple-
mentary demands.

There is a complaint from the
Vidharbha region regarding the charg-
able distance that is taken into con-
sideration in the Khandwah-Hingoli
line, namely, 485 kms. when the
actual distance is 383 km. I do not
know why the Railways are charging
more. I do not see #hy rehson for
-charging more amount because the
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M.G. Line is not on the fop of a hill;
there is not & hill station, the Yne is
on the plains. So, there is a demand
that this should go and only actual
distance should be taken into account.

There is one more suggestion re-
garding giving concession to carrying
of bananas. Buldana district and
Jalgaon district in Mabarashtra are
banana-producing  regions. The
bananas are exported to foreign coun-
tries, So, there should be some cum-
cession given by the Railways for
carrying bananas to ports.

I have two or three more suggest.
ions regarding the rail connection at
Bhusaval junction. The 28 UP, ie,
the Varanasi Express coming i{rom
Allahabad side going to Bombay
should have connection with Maha-
rashtra Express for going to Nagpur.
At Bhusaval, the time difference is
only 30 minutes. Passengers coming
fiom Allahabad side cannot go to
Nagpur side by Maharashtra Express

. because that goes earlier.

Then, the train coming from Surat
should have connection at Bhusaval
for going to Nagpur side. Actually,
77 Dn, train coming from Surat side
should come first and 39 DN train
should leave Bhusaval after getfing
that connection. The 39 DN train
(Dadar-Nagpur) goes to Nagpur. So,
Surat side passengers coming by
77 DN train must get 39 Dn connec-
tion for going to Nagpur.

About, the conversion of metre-
gauge lines into broad-gauge lines,
the Manmad-Paralivaijinath line is in-
cluded in the Railway Minister's
Speech that it will be converted mto
wroad-gauge. But this is not included
in the Demand though other conver-
sions are included in the Demand. ¥or
example, the Miraj-Kurdiwadu loe,
that is, a metre-gauge line that will be
converted into a broad-gauge lne is
included in the Demand. There is a
specific Demand for that. But for the
conversion of Manmad—Paralivaiji-
nath metre-gauge line into broad-gauge
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line, there is no provision in the De-
mend. So, I would urge upon the
hon. Minister that it should be in.
cluded in the Budget and the work
on 1t should be undertaken as early
as possible,

oft Qw oweaTITaw T (Wt
IS WERT, § AW WEEd WY
T wgar g e ogfeddw § aw
AT o § oF § TaF arer W
gt faeré o &1 g g e W
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¥ ¢ R Fafw =fway & g a=
gy ¥ faar 9| SN w7 9r v
oy § W sOT @Y w5 WF At
w1 ¥gFAT FOT ¥, W AWMU F
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srear g fv wrew ofar wr vt ffag,
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dvagof@r @ | 7Y A 1969-70
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[ wEe meARTAT TE]

77 4z & f5 ag FF zrw A aga
TS qYg AAET FL W@ A AL AT a4
qFEE gy 4f | Wd FEAr I
T O FwIfw F X F 3T HZ T EY
oY WAL AT F A, AT OAFAT FA
F Ffgw FG T | FfFT wA A
e dgd 92 g W g fREr ar s
7g =T gt & 5 wr§ FEde FT0 AT
fafreet amgar #15 gFwa @ | qel
TERT &I TH ATH ST 2AT AT

arfat ¥ § fre foEes w=m
fr Trwien-faaraTETs AIEA AT AR
=% o7 fFar o) 3| oAt ¥ 39 ST
A 7. Fmead f&d 3, A% wata #
Fzr mar fr agi 2f6s F9 3 a7 A
AFT | A3 AT FT AZT ATH ZOU
T FIA CATIH AT FFEE F AT
FAwT TN AAT FIE AL 7 UA-
Tz SrAT AvEAT, ar Sesr fewee
150 WA FH I SAMTAT |

SHRI VASANT SATHE (Akola): I
want to bring a few points to  the
notice of the hon. Minister for coo-
sideration. These are simple things,
bui sometimes we cannot understand
wihy this can't be remedial—there
have bzen stories and puns on these,
When vou travel by train, when the
train steps and wvou jus: look out to
find oui whizh Station it is, you nor-
ma'ly do not see the name of the
Station anywhere at the Station. Tt
is not there either at one end or the
other. Why not vou put up the name-
boards? Jusi writing the name of
the station will not cest vou much.
It will be of great help to the passen-
gers.

14.20 hrs.

Ano‘her thing I want to say is
about this food served in the trains.
‘Day before yesterday I was coming
by the GT Express. Now they have
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started giving in.some stations these
tin-box tiffins, They have sockets
small sockets. In that socket, the
quantity that they give, will not be
sufficient even for one person at a
time. They give four puries baked
in oil, some sort of Dalda and theyv are
full of oil and you cannot eat them.
Why can’t you give chappaties, sub-
stantially? These sockets are so small
that the food is not enough even for a
baby. They supply a bit of sweet as
if for a child.

Abolish that sweet, we do not care

for it. Two pieces of onions. If you
have seen that, you will be really
surprised. Do you know the cast?

Rs. 2.50 for that so-called socket thali.
Formerly, they used to charge Rs. 1.80
in the running trains and a full meal
was given. Then, there is no choice.
For the people coming from  the
suuth, of different tastes, the dhal
given is so small in that socket that
vou cannot eat your puries with that
dhal; then what to eat the rice with?

With water? What are you going to
eat? Therefore, kindly see that this
catering service is improved. You
have started a new thing. That is a
good idea, but unless you take steps
to improve it, it will only bring dis-
credit both to you and the Railways.
Oherwise, you renew wvour catering
service and see that people get food
according to their tastes. You think
the common man will be satizfied with
that paliry amount of food?

With - regard to wagon shortage, it
is a very good siep your predecessor
has taken, that wagons must be kept
o rolling. At a particular place if
they stop the wagons for a  longer
period—not for more than three or
four days they should stop—these com-
mercial people must not detain the
wagons and if they detain the wagons,
mere demurrage will not do. It will
he misused for corrupting the  offi-
cials. Put restrictions on the stoppage
time and then you will be able to roll
your wagons better.
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The third point I want to make is
that the whole idea in the railways
must be economy and they should try
to earn more. Now, with regard to
transportation of coal, I will give you
an example. Chanda district in
Vidharba is a very rich district as far
as coal, bauxite, cement and other
raw materials are concerned. Two-
thirds of the raw materials of the
~entire Maharashtra are in that re-
gion. But there is no railway linc
connecting that area. It is hardly 40
miles distance between Rajuv aud
Adilabad and that survey was made
about 60 years ago. It is all on re-
-cord. But to-day if you link that, the
entire metre.gauge system which is
.spread over the south in Maharashira
will get connected with this broad-
gauge and you will make an earning.
It will cost hardy Rs. 2-3 crores nf
rupees, but you will recover that
amount in a couple of years and after
‘that it will be all earning to the Rail-
ways. You have announced that €90
“km. railway schemes will be given
priority particularly in the backward
areas.

Here is a contrete suggestion, that
is, to connect Rajur with Adilabad.
It will be a good thing if vou connect
it up so that it will improve the earn-
ings of the Railways angq als» improve
the region as well

Then I come to the ticket checking
staff. If the ticket checking stoff
become efficient it will improve the
earnings, of the railways. With the
increases in fares, there are lempla-
tions for people to go without ti~ket.
So. if you increase their efficiency,
“that will also check ticketless travel.
'S0, my demand is this. They shouuld
be treated as running staff. I have
"m0t been able to understand Railway's
objection. You say the conductor is

a running staff, You shy thht the
a running staff. You say that the
driver is a running staff. The ticket

ker is not a running staff. How
is be justified? Why do you say
s not run? Does the driver run?
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Does the guarq run? I don't under-
stand this. He runs within the train
ail the time to check tickets. Dont’s
stand on technical and legal grounds
saying, they have gone to the court.
it was not accepted by the court aud
all that. There is no technicality cr
legality about it, these are after all
your own staff, you must make tihemn
contented, you must create conditions
so that they might become more erfi-
cient, and by their more efficiency
you get more revenue. You can very
well keep your staff satisfied by these
simple things, T am sure.

My next point is about the seascn
ticket holders. For 20 miles you have
given the concession. If that con-
cession could be granted .in Bombay
and Calcutta for single day journey, I
do not understand why this should
not be made available for the month-
ly passholders also. If you do that,
it will not cost much. But, it will
help them a lot. They would be
thankful to you. These are small
people. They are not first-class travzl-
lers. They are not rich people. So,
kindly try to help them and it will
not cost you much.

Then, this is my last-but-one point.
I am really very much perturbed about
the RPF (Railway Protection Force).
Is this Railway Protection Force, or
is this Railway Plunder Force, Sir?
The entire working of this Railway
Protection Force is scandalous to say
the least. They have to protect Rail-
way property and they have to {reat
the passengers as human beirgs. What
are they doing? Are they not equip-
ped with proper weapons? If =9, please
equip them with proper weapons. He
goes with the train. TJle says, what
can I do, a crowd came and burnt
the train. Rs. 20 crores worth of rail-
way property is burnt. What is the
Railway Protection Force map deing?
This excuse that they cannot do this
thing or that thing - that this iz a
State subject and all tnat is heside
the point. Railway proparty is your
subject; it is under your control. They
go with the railway day and night.
They should see that railway property



ass Demands for

[Shri Vasant Saths}
is not damaged in any way. We are all
for agitations, satyagraha and
i they are dong peacefully.
one will say that hd®wsoever
& man may be, he has got a
8o and burn a train. It is a national

guns if necessary; give them whatever
arms are considered to be necessary.
Any crowd coming to burn a railway
train must be ghot on the spot, That
must be your attitude. That mustbe
your approach. If you do that you
will see that railway property is not
burnt in this manner. Afier all, the
railway ig a national property. It
must be protected. It is in the inte-
rest of the nation.

Then, my last point iz this .

An Hon. MEMBER: Last but not
least.

SHRI VASANT SATHE: You are
right, last but not least.

Another scandalous thing in this
railway 1s For how many years will
& person be continued as temporary?
Life long. Under the Industrial Dis-
putes Act whosoever has completed
240 days continuous service will be
treated as permanent. If that ig the
defimtion and Industrial Disputeg Act
applies to the Railways also why
should all these persons whgo have
completed 240 days of continuous
tervice not be treated ag permanent
and put on the permanenf rolls? Why
are you trying to delay this? What
do you gain” A large number of
people are treated as coniract labour.
That is another mischief, This is
very heart-burning for tie working
class. You doTiot get a working class
which is satisfied; which feels there
is security in your service. Therefore,
Sir, as far ag that temporary staff is
concerned remove this anomaly of
treating persons who are with you for
years as temporary,

Last time, I had polnted out to you
that drought affecied persons who
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u will gain a lot of gratitude

that it was wot
much

is very
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q7) W=t WEg w7 WEe W AR
CIGEE N S (woawrr)
MR, DEPUTY-SPEAKER: Now-—
You want that you should be listened

to with respect; you should give the
same to ofhers.

SHRI RAMAVATAR SHASTRE
(Patna): T am listening,
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v o & swer v Y g
awfy & wgm § fie T swrew
o ¢ W 9¢ feare s Wi gl
wregr w2 fis o R & o1F o
w wrdr §, g7 ol ¥ o W wT S
¢ & v w3i % whe wr o @ ww
Y BN |

uF fram e | qETeR
e £ § qoge ¥ afew, dgEE,
atar, ardf, gafar o §¥ gu Aty
o g% = @ frerd ey )

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD., SHAFI QURESHI): My
intervention would be rather short and
I will deal with certain problems
which have been raised by the hon,
Members.

1 have seen that hon. Memberg both
in the Opposition and from this side,
have evinced keen interest in the staff
welfare. The problem of the staff of
the Indian Railways has to be under-
stood in the background of this fact
that the railway system in India is the
largest railway system in Asia with
about 60,170 route kilometres.

15.00 hrs.
{8ar: K. N. Tiwary in the Chair

We are running 10,800 trains per day
and there are about 7,039 stations, We
carry 7 million people per day and
about 0.55 million tonnes of cargo per
day. It is against this background
that the problem of the staff of the
Indian Railways should be looked at.
The gtaff numbers about 1.7 million
which includes about 0.33 million of
casual staff.

Certain opposition Members and
also Members on this side have been
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telling us about the functioning of
trade univns. According to present
categoriation of railway staff, there
are T00 categories of employees in the
Railways. Category-wise # you go,
you will find, you will have no less
than 700 unions in the railways. To-
day we have recognised two unions int
the Indian Rajlways. It will be our
endeavour to see that there is one
union functioning in the Indian Rail-
ways.

ot wew awd : (TRYI) W9 ag
g ? f T w1 afaa s g 7

SHRI MOHD. SHAFI QURESHI: If
any occasion arises for us to go by the
strength of any union, we will not
hesitate to do so, we will not hesitate
to make that check also.

Some doubts were expressed on the
point whether due to modernisation in
the Indian railways some staff would
be retrenched I would like to tell
the hon. Memberg that there will be
no retrenchment of staff due to
modernisation in Indian railways. It
will be our endeacur to see that
with proper training and modernised
equipments etc. they can serve better,
and they can be better utilised. So,
there will be no retrenchment so far
as modernisation 14 concerned.

It ig true that we said that in regard
to our traction gystem so far as steam
is concerned, this is now a little out-
moded and we are going in for diesel
and electric tractions, The staff work-
ing on steam traction will be utilised
and first trained so that they can run
diesel and electric locomotives.

With regard to amenities to staff,
we attach considerable importance to
various aspects like housing, medical
facilities, recreational facilities for the
employees and their families, etc.
5,28,900 residential quarters have been
provided to Indian Railway staff, 853
hospitals with 10,376 beds are pro-
vided to look after medical health of



three intermediate
colleges are functioning with the num-
ber of children being 1.5 lakhs who
are studying in these schools. We
have also provided recreational faci-
lities for our employees and there are
holiday-homes which are provided at
~varipus hill stationg for the facility of
railway employees.

When I said one union, it does not
prevent other people to bring up their
grievances and complaints to the
authorities concerned.

SHRI SARJOO PANDEY: Your
General Manager refused to talk to
me; he refused to see me, saying, you
are not from the representative trade
union and so you should not talk to
me.

SHRI MOHD SHAF] QUPRTSHI:
The hon. Member knows he is meet-
ing officers; he is meeting me and he
knows that whenever he asked for a
meeting I have not hesitated even for
a split-second, to meet him.

Sir, instructions have been issued
that negotiations, directly and round
the table, can be had only with the
recognised unions. We are not going
to change this position because we
have recognised only two unions for
the time being. But this does not
mean that Members of Parliament and

ment of the railways or any grievance
of the railway employees will not be
listened to. I wish to make it clear
that any grievance from any member
of the staff will be properly looked
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F

cient working of the Indian Railways.
As the hon. Members are aware &

railways for improving their efficiency
and the appraisal of the investment
programmes particularly in regard to
housing and walfare services. This is
how we are now trying to bring in
participation of the labour with the
management. This may be on an
experimental basis but given the co-
operation from the labour side, I am
sure, they will not find the coopera-
tion lacking from the managerial side
and if both start working with deter-
mination and with concerted effort to
bring about a better relationship bet-
ween the two, I am sure this
experiment would pucceed.

A point had been raised about
casual labour. Shri Arjun Sethi and
Shri Ram Avtar Shastri have raised
this point. I am quite aware of this
problem and want to do my utmost to
resolve this. About 334 lakhs of
casual labourers are working on rail-
ways. Of these, 0.8 lakhs are employ-
ed at Projects. Casual personnel are
engaged in large numbers in wvarious
construction prajects as alse on works
which are seasonal or of temporary
nature. The nature of employment in
projects and seasonal works is such
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that oncs the work is over, then
natyrelly the labour has t0 move away
from that place. Whenever casual
labour becomes surplus the railways
try their best to employ them in other
works in progress in the same area or
near-about it. But the difficulty in
this case is the labour yhich had been
once engaged at a particular place for
a particular work is not inclined to
move to another place because they
want to remain nearer their homes,
Even then it has been our endeavour
1o see that as and when the vacancy
arises a casual labour is employed. A
number of measureg have been taken
in the recent past to improve the
absorption of casual labour agsinst
regular vacancies. For employment in
regular vacancies they are given re-
laxation in age-limit to the extent of
their service as casual labour. It has
recently been decided that their medi-
cal examination should also be
accorded some reléixation. Till a few
years ago, casual labour were con-
sidered along with outsiders for
recruitment to regular Class IV posts.

This has been changed and for the
last three years, all class four posts in
the railways are being normally filled
only from amongst caisual labour and
substitutes. Since this change in
policy, about 50,000 casual labourers
and substitutes have been absorbed
against class four posts.

SHRI DINEN BHATTACHARYYA
(Serampore): During which period?
The last ten years?

SHRI MOHD SHAFI QURESHI: Not
the last ten years, but I think in the
last four or five years.

®
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of candidatey from the scheduled
tribes.
BASUMATARI (Kokraj-

ot wiy vw (Feerle) © af o
agr & weed & 9

SHRI MOHD. SHAFI QURESHI:
@ WY D agw afewr @ af &
¥qf¥C 5w qEAT A W |

‘We have told the General Managers
and Railway Service Commissions that
wide publicity should be given not
only in the national newspapers but
in the local language papers about the
vacancies ag and when they arise in a
particular zone and separate tests
should be held for scheduled caste and
scheduled tribe candidates. We have
found that if the same test paper is
given to the scheduled caste and
scheduled tribe candidates as are given
to candidates from other castes, they
are not able to answer all the ques-
tions. So we have relaxed the
standard of the papers.

SHRI D, BASUMATARI: In regard
to the question of filling up the quota
reserved for the scheduled castes and
scheduled tribes, we have been trying
to get it done through our parlia-
mentary committee. But it iz not res-
pected. Only day before yesterday,
some people came i me and com-
plained That they were refused a sepa-
rate test. I have sent the papers to
the Minister.
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SHRI MOHD SHAFI QURESHI:
Ag for ‘technical and clerical stsff,
instructions have issued to the General
Managers to give special congideration
to the scheduled castes and scheduled
tribes.

The Service Commission at Calcutta
has been asked fo investigate when-
ever visiting schools in the areas to
find out if help could be got in
attracting suitable candidates.

Shri Sadhu Ram complained that
there is no one on the Service Com-
missiong from the scheduled castes. I
wish to inform the House that out of
the four Chairman of Railway Ser-
vice Commission, one belongs to the
scheduled castes and two to the
minority communities. I do not claim
any credit for. this. But wherever
people are available, they should
really be given theli proper
representation even at the highest
level. I can assure my hon. friends
who have expressed their apprehen-
sion about representation of scheduled
castes and scheduled tribeg that if
candidates are available even in grade
A—as I said, I am not satisfied so far
as recruitment to this grade from
these communities is concerned—it
would be my endeavour to take people
from the scheduled castes and sche-
duled tribes to fill in posts in classes
two and one. I am very hopeful. The
hon. member should also be very
hopeful. Let us hope for the best.

The average cost per employee is
now nearly three times that obtaining
in 1950-51. The per capita cost of
staff which was Rs. 1,263 in 1950-51
has gone up to Rs. 3,688 in 1871-72.

SfHRI DINEN BHATTACHARYYA:
You should not give a one-sided
picture. You must mention that the
fares and freights have also gone up.

SHRI MOHD, SHAF]I QURESHI-
The darker gide of the picture has been
assigned to you. I am always an
optimist.
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Regarding passenger amenities,
have already statsd'ifi the :
as against Rs. 2.4, frores per
passénger amenities, this
been rdised iq about Rs.
is trie that'we Have to
baslc amenifies llke fens,
drinking water supply, latrines
proper booking arrmkeirnl:nt. ete., a
all the stations, But the projlem
not been completely solved. I
the difficulties which are being
by hon. Members at various pla
while they are travelling @nd the gen-
eral public who travel by the railways,
and it has been our endeavour to see
that facilities are provided to the
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1 am aware of the inconvenience
caused to the rallway passengers,
especially those travelling in third
class compartments and it will be our
endeavour to see that the railways
give greater satisfaction to the travel-
ling public in this regard. I must, st
the same time, bring {o the notice of
the House the problems we hzve 1n
rendering satisfactory service, in the
maintenance of amemty fittings and
electrical equipment in coaches includ-
ing lights and fans, Which have be-
come a rather very good attraction for
thieves &nd other anti-social elements.
Sometimes these fittings are removed
at a rate faster than they are replaced,
and sometimes we have seen that even
before the anti-pitlerage device js in-
troduced, even earlier then that thieves
havp introduced some other device to
defeat our purpose. This race is going
on, and it would be our endeavour to
take big efforts on oir past to see that
this type of malpractice is stopped.

Sumilarly, the railways are making
every effort for the passengers who
travel, to see that their physical secu-
rity and their financial security are
assured, Certajn Members have raised
certain doubts about the efficacy and
effectiveness of the Railway Protection
Force. I have already stated in this
House yesterday tBat the Railway
Protection Farce has been there for a
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Jong time, and the main job of the
Railway Protection Force is to protect

railways are paying about
3
maintaining these posts. But this

a meeting with the Home Ministers of
various States who have also brought
their IGPg with them to tackle this
very problem of safe travelling in the
raiiways and to stop theft and pil-
ferages in the railways

One point which was raised by some
Members is about the malpractices in
railway reservations, I am aware of
the complaints that are received from
time to time with regard to the diffi-
culties experienced by the travelling
public in securing reserve accommoda-
tion particularly by important mail
and express trains on trunk routes.
To cope with the increasing demand
for reserved accommodation, parti-
cularly during peak periods of rush,
additional staff are posted at reserva-
tion offices and efforts are made to
run additional trains. Further, to curb
the evil of blackmarketing in railway
tickets, regular checks are also carried
out at reservation offices and entrains,
and whenever any persons are found
indulging in any malpractice thorough
enquirieg are made and proper activn,
including prosecution wherever pos-
sible, is taken.

The measures taken bhave, however,
not been found to be very effective
barticularly in regard to the activities
of unrecoghised Travel Agencies and
other anti-sotial elements. The Gov-
érmrient, howsver, is fully alive to the
problem of racketeering In reserve-
tions. The problem in its entirety is

3932 L.8.—11

1873-74

SHRI 8. L. PEJE (Ratnagiri); I rise
to support the budget demands of the
Railways for 1973-74.

conversion of certain lines from one
gauge to another, At present, there {9
not a single inch of rallway line in my
region and I am wvery much doubtful
if the needs and aspirations of the
people of my region will be fulfilled
in the near future as the criteria of
taking new lines iz rigidly applied to
Konkan region. He has mentioned
seven new routes and one route is
Mangalore-Apta. This route will
serve to accelerate the economic and
industrial development of the Konkan ..
region. At present there ig no com-
munication in Konkan area except a
road, that oo a bad one, Though it
is supposed to be a good road it is mot
an all weather road; last year in
Kolaba district there was a huge land-
stide and this road was closed for more
than 20 days. This means there is no
all weather communication in Konkan
arid that is why people from Konkan
demand Mangalore-Apta route. When
Mr. Nanda was the Raflway Minister.
he was convinced of the need for this
route and he ordered a survey of this
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roufe and made a provision of Rs. 20
ldkhs, This survey was made during
the last three years and petple In
Konkan thought that their long-
cherished dream would be fulfilled,
Later on when Mr. Pai took over from
Mr, Hanumanthaiya, he was also con-
vinced of the heed of this route,
Mr. Pai visited Bombay and had dis-
cussions with™ the Chief Minister and
he assured him that the railway would
be taken up. During last January, the
FPrime Minister paid a visit to Maha-
rashira and saw the drought affected
area and at a public meeting she de-
clared that these routegs have been
sanctioned by.the Government,
Naturally, the ‘pedple were happy to
welcome this decigion., The District
Collector and other railway officials of
Bombay were asked to go ahead with
preparation for the inauguration cere-
mony. If I mistake not, I think it
was fixed for the 5th February, 1973.
Arrangements were made for the pur-
pose. Later on, however, there was
change in the Cabinet, From Mr. Pal
the Rallway Ministry was taken over
by Mishra. The people of Mahse-
rashira thought that there was a
change in the Government as the
opening ceremony did not take place
as announced. The promise was given
by the then Railway Minister Shri Pai
and that was corroborated in one of
the public meetings by the Prime Min-
ister of India. We do not know what
happened to that promise. There is
no contradiction either from the
Prime Minister or from anyone from
the Government of India side with
regard to the new line promised to us
by the then Raflway Minister. Hut, I
ara surprised to find now that therc is
no provision for this new route ie.,
Mangalore-Apta linef No Hoéubt the
then Railway Minister mentioned that
Mangalore-Apta line would be given
active consideration by the Govemn-
ment of India. When adequate fin-
ancial return from investment on this
new line is expected because of the
development of industrial areas and
when the State Government comes
forward to bear the ccst of the land

MARCH 21, 1878  Grants (Rlys.) 1873-74 292

acquisition, thers should be no objec-
tion from the Railway Ministry to go
ahead with this new lne,

This area had been mneglected for
hundreds of years. To accelerate eco-
nume and industrial development of
Konkan and to remove regional im-
bulance, I would urge upon the Rall-
way Minister and the Government to
give topmost priority for opening the
Mangalore-Apta line,

Lastly I would appeal to the hon.
Railway Minister to pay a visit to
Bombay and see for himself the mis-
erable plight of the passengers travel-
ling in third class suburban trains
especially during peak hours, that is
from 9 to 12 in the morning and then
in the evening afféf office hours, I
would request him to pay a wvisit to
Bombay and algo to travel in the thind-
class compartments so that he will be
anle to find the mi<erable plight of the
third-class passengers travelling in the
suburban trains

With these few remarks I support
the proposal.

SHRI C T DHANDAPANI (Dhara-
puram): Mr Chairman 8Sir, the Min-
1stry of Railways is always standing
by the decisions taken by the Board.
It is only this munisiry which never
rectifies the mistakes even after the
Members both from inside and oulside
the Parliament point them out

Furstly 1 want to say something
about the amenities given to the rail-
way employees. The rallway em-
ployees, after having put in more than
20 to 30 years' of service, are not able
to get the housing facilities needed hy
them. They are not able to avail of
the hospital facilities, The amount that
is being allotted In the budget tor this
purpose is very meagre. I do not know
whether this Ministry will ba able to
augment these facilities for thelr
workers with the meagre provision
that is made in the budget.
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Secondly, the workers In Raflways
are working for more than fortyfive
hours in a week According to the
international labour orgamsation's
recommendations, there should te
only 40 hours work in a week for the
workers The casual labour problem
remains as it {8 They have not
been regularised by the Ralway
Ministry They run into lakhs They
must be made regular employees

1530 hrs
[Sert 8§ A Kaper in the Chair]

All parties ncluding the ruling
party have raised a unammous voice
inside the House that bonus should be
given to raillway workers Railways
are a commercial undertaking and
every year they are raising the fares
and freights But m return facilities
are not provided Bonug is not an er-
grat ¢ payment it is the rightfu! claim
of the employees and it should be
given immediately I hope Govern-
ment would come forward with this
announcement

The problems of the runming staff
have been represented many times
But the Board and the Mmister have
not taken any action Even the din-
ing car staff are not getting their
benefits The new system of catering
introduced beiween Delhi and Madras
have proved a fallure because they
could not serve good food

HRA and CCA have to be given to
the employees working 1n Tambaram
Palam, Pothanur and other places

Ra)dhani Expresses are being run
between Delh: and Calcutta and a'ss
between Delh1 and Bombay But
when they thought sbout Madras,
they gave up that idea Why? The
Jayanti Janata Express has been
newly miroduced, but it does not stop
at Katpadi People from the north
come to take treatment at Vellore
Hospital But it does not stop there
Similarly, 1t does not stop at Coimba-
tore, which is an important industrial
belt I request the munuster to look
into this matter
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Wagons are always in short supply
The minister wrote to me once that
the wagon position is satisfactory But
only +three days back I met the
General Manager at Madras and spoke
to him about the wagon shortage
From Udumalpet and other places in
my constituency, gypsum has to be
sent to the cement and {fertiliser
factories But they are not able to
get wagons and more than 20,000
employees have been rendered jobless
I request the mimster to provide more
wagons

In the new budget, fertilisers have
been charged at 2} per cent The
Central Government supples fertili-
sers to the State Government and it
increases the price whenever 1t wants
In addition, the railways also are
putting a freight of 23 per cent 1
hope the mimister will give some
relief 1n thig regard

The Southern Railway incurs a loss
of Rs 8 crores on account of coal
alone because coal 18 supplied at high
rates Coal comes from the north and
the transport charges are heavy That
1s why the Southern Railway mcurs
a loss The Railway Mimmstry says
that where there 1s a loss new lines
will not be given I submut that
opening new lines m the south should
not be stopped because of the loss
which 1s due 1o transport charges on
roal

About the metropolitan transport
project in Madias, 1t 13 a wonderful
thing which has been mentioned mside
the House and 1n the consultative
commuttee also But they have
appointed one officer by name Harn
Sinha on Rs 2,750 pm

The Citizens’ Forum of Madras have
sent a memorandum to all Members of
Parliament which says that there are
many other officers m this Metropoli-
tan Transport Project They have
already spent about Rs 33 lakhs and
for the past 20 months they have done
nothing It looks as if they are gomng
to wind 1t up I would request the
Railway Mmster to look into this
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matter. We are told that this officer
is due to retire on 30th April, 1973, He
applied fer leave which was refused.
So, be will continue in service for an-
ather four months even though he has
Jone nothing so far. In spite of the
repaated requests of the people of
that area to take some action in the
matter, the Railway Board have done
nothing. That is why the Citizens
Forum has now sent an appeal to all
Memberg of Parliament so that they
may take it up here,

I would like to say here that even
before the Railways set up their
Metropolitan Transport project, the
Metropolitan Transport Team of the
Central Planning Commission with
Shri A, V. Decosta, an eminent Rail-
way Engineer, a8 Chairman and Shri
K K Nambiar, former Chiet Engineer
Highways_and other very great men
as members, has very much applauded
the work of the Tamil Nadu Govern-
ment and accepted the recommenda-
tions of Shri Rajagopal, Deputy
Director, Tawn Planning, who con-
ducted the {raffic studies. The recom-
mendations are (1) to provide an
underground Railway between Ennore
and Thiruvanmiyur, (2) to provide a
circular railway corridor from Ennore
to Thiruvanmiyur skirting the present
Madrag city, touching Ambattur, Anna
Nagar, Ashok Nagar, Saint Thomas
Mount and Thiruvanmiyur and a third
railway terminal at Anna Nagar for
both broad-gauge and metre-gauge. I
request the Railway Minister that a
fresh enquiry be instituted into this
matter., Unless there is some such
line, it will be very difficult to meet
the transport needg of Madras cily.

Then I come to the construction of
new railway lines. There should be a
railway line from Dharapuram to
Chamarajanagar via Palani and Satya-
mangalam. Then, there should be an-
other line from Sathyamangalam to
Chamarajanagar. The engineering and
traffic survey for the line from Satya-
mangalam to Palni wia Tiruppur and
Dharapuram was conducted in 1826-27
but the project was given up on
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account of financial stringency. This
is the one stock reply which we gat
whenever we make

any
about construction of new rallway
lines.

In this connection, I want to say
that the Special Engineer to the Gov-
ernment of Madras, Road Devealop-
ment, stated that the railway align-
ment, stated that the railway align-
road along which buses are plying and
its construction will certainly duplicate
facilities of i{ransport and cannot,
therefore, be justified. Does it mean
that wherever the buses ply, the rail
links will not be constructed? 1s
that the policy of the Government?
At the same time, when we made a
demand for the Chamarajnagar-Sath-
yamangalam line the reply was. that
the report of the reassessment of the
earher surveys has revealed that the
rail ink wall still be unremunerative,
So, 1n one case vou take the stand that
it will "be unremunerative and in an-
other case you say that it would be
duplicating the facihities of transport
already available There is no consis-
tency between these two arguments,

There is a proposal pending with
the railways for the construction of a
line from Salem to Teiruchi via
Namakkal, Karur and Dindigal. Now
the line from Salem to Tiruchi 1s via
Erode, which 1s a longer route There
should be a direct route from Salem to
Tiruchi

Then, there is no arrangement for
transport by raiways from Madras
Central to Egmore.

Therefore, a separate facility for
passengers from Ceniral Station to
Egmore must be provided. The Cen-
tral Clovernment, the Railway Minis-
try, should have some rational think-
ing on it.

Before I conclude, T would lke to
say one thing. I do not know how
they are going to take this into con-
sideration, i.e., the tax on rail

:
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passenger fares under 1857 Act. That
was repealed in 1881. The Central
“Government, the Railway Ministry, is
giving ad hoc amount to all the Siate
Governments, a sum of Rs. 16.25
crores, This is not enough. There
must be a national approach fo it
Railway Ministry has approached the
Planning Commission. The Planning
“Commission have formulated some
principles according to which this will
not work because the Planning Com-
mission is a body which is looking to
the overall principles. So, the Railway
Ministry should come out with con-
crete steps to help the State Govern-
ments either on the basis of popula-
tion or on the basis of earnings of
passengers, Whatever the needs of the
"State Governments may be, they
should be met by the Railway Board,
the Railway Minstry.

In conclusion, I would say a word
about examinations in regional langu-
ages. The Railway Ministry has taken
a decision that examinations will not
be held in regional languages, It will
be very difficult for the students who
are being taught only in regional
languages. They are being compelled
to write examinations in English and
some other languages. It is creating
-difficulties for the students who always
take their education only in their
mother-tongue. This must be con-
sidered, The students must be allow-
ed to write their examinations only
in regional languages. They can be
posted only in their regions so that the
local employment could be raised in
a better manner.

MR. CHAIRMAN: Now, before I call
another hon, Member, I may point out
that we have got very little time left.
At 5 0" Clock, the Minister wil! begin
his reply. So, I would request the
hon. Members to make brief speeches,
extending 5 to 7 minutes each. Shri
Basumatarl,

o
SHRI D. BASUMATARI (Kokra}
har): Mr., Chairman, Sir, I rise to

support ihe Demands for Grants in
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respect of the Rallway Budget for
1973-74. While supporting the De-
mands, I should not forget to welcome
the new Minister of the Rallways.

The Railway Ministry 13 the most
important Ministry. That is one of
the largest and biggest national pub-
lc sector undertakings with an in-
vestment of Rs, 43,333 millions and
staff strength of 139 millions in
1971-72. They have a fleet of about
11,150 locomotives, 35500 coaching
vehicles and 382,000 goods wagons,
About 10,000 traing are run duly to
serve nearly 7,090 statlons. DMore
than 6.9 million passengers, i.e, more
than 1 per cent of the entire Imdian
population travel by rail every day.
The broad-guage line in terms of route
kilometres 1s 30,041; metre-gauge—
25,550 and narrow gauge—4,476.

With this huge admumstration, if
you see, thuis Ministry could not do
justice because of the fact that they
have not been able to apply thewr
minds to temove regional disparity.
That ig a big problem. They lay rail-
way lines only in those areas where
powerful people come from and where
there are no powerful men, they say
‘No’. This is a very bad way of doing
things. 1 would request the Railway
Minister to see to it that this state of
affairs is improved. The railway ad-
ministration is run by the Railway
Board. Now, everybody stated that
the Railway Board is most bureaucra-
tic. I do not mean that bureaucrats
cannot change their mind. After all,
they are Indians. They are our own
nationals. But the people who are
there even prior to 1946, it is difficult
for them to change their mind and to
change their attitude. That is the
trouble. Therefore, the Minister and
the Government who want to take the
country towards socialism is hamper-
ed in every step and we could not
reach the goal,

Now, coming to the State of Assam,
in the British days there was only one
rallway line running from Rangpur to
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Dinajpur in Bangla Desh Now, after
Independence, one railway .ne has
been laid from Sibgun to Assam
Now, this Lne alone connects India to
Assam We have repeatedly requested
the Mimster just to connect that line
to the Head-quarters but they have
not paid any heed to that At the
same time, you know a number of
States have come up—Arunachal Pra-
desh Meghalaya, Nagaland and Tri-
pura, etc All these new Slates are
not connected by any ralway lne
They should sll be connected by a
rallway hine Now a railway line has
been given to Kashmir because the
Railway Muuster comes from  that
area 1 request him that he should
not forget Assam also

SHRI MOHD SHAFI QURESHI I
would hke to say one word It 1s
hiot on the basis of my coming from
Kashmir that we have a ratlwdy link
in Kashmur We have connected
Kanyakumari to Kashmir Kanya
kumar: 1s the abode of Parvati and
Kashmir 15 the abode of Shiva So, 1f
I have brought Siva and Parvati to-
gether what objection can there be®

MR CHAIRMAN  Whatever has

happened, 1t 1s all accidental

SHRI D BASUMATARI Just one
word

Sir we are all talking of national
integration and national 1niegration
can be achieved only by connecting
the various parts of the couniry by
rallways and by air services and un-
less commumication 1s there there
cannot be any pational integration I
There fore I request him to see that
Assam 15 also well-connected with
the rest of India As I sald earlier,
except the Assam-Siliguri line, no
other railway line has been construct-
ed in Assam
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MR CHAIRMAN You bad special
ly requested me that in view of your
absence your name was not called,
So, don’t you think that you have to
pay some penalty for that? Have the
last word and finish

SHRI D BASUMATARI Reference
was made by the hon Muuster to the
Scheduled Castes and Scheduled
Tribes Sir, I had the privilege of
visiting all the nine Railway Zones
and also the other three Railway pro-
duction unite In all of them I had
found that most of the General Ma~
nagers are reluctant to respect the
provision made for the Scheduled
Castes and Scheduled Tribes in the
Constitution 1n the matter of reser-
vation I had in fact to fight with a
particular General Manager who re-
fused to respect the special provision
m the Constitution

Another thing

MR CHAIRMAN No please Please
resume your seat

SHRI D BASUMATARI Pleruse let
me complete my sentence He was
saying that there i1s a provision of
reservation 1n regard to recruriment
to Class T and II Services It 1s true,
but at the same time, I must say that
the reservation for Class III and IV
1s also not adequate and the quota
has not been filled That 1s why, every
Scheduled Caste and Scheduled Tribe
member stands up and raises his
voice and he naturally feels hurt and
speaks with emotion

*SHRI JAGADISH BHATTA-
CHARYYA (Ghatal) Mr Chairman
Sir, I have given notice of many cut
motions and I would confine my speech
to some of these cut motions only

At the outset I would like to voice
the difficulties experienced by the
casual workers in the Railways The
railways employ a very large number
of casual workers The rules provide

*The original speech was delivered in Bengalf,



